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OFFICE OF THE PRINCIPAL DISTRICT 8: SES_S_IO,NS_JlJD,GE,
NEW DEIQ-II DISTRICT, PATIALA HOUSE _C OURT5. NEW DELHI

ORDER

The following transfer and posting is hereby made in official exigency with immediate
effect-

S.No. Name of Official From To
_ (Sh.IMs.) _ V _ W

Safai Karmchari, in the Care . .
1 'l‘akirig Branch, Patiala I-louse Org“? an me Conn of

g Courts, New Delhi up‘ erslgnc ' i

* Non-compliance of the order or proceeding on leave immediately shall be considered as deliberate
insubordination and appropriate disciplinary action shall be initiated against the official as per rules.

 ;
(ANJU BAJAJ CI-IANDNA)

Principal District 81 Sessions Judge
New Delhi District,

Patiala House Courts, New Delhi

No. 325522-35533/Aamn./1=&'r/Pr. D&SJ/NDD/PI-IC/ND/2025 Dated
Copy forwarded for information and necessary action to: M 31¢)
1. The Principal District 8: Sessions Judge (HQs), '1‘is Hazari Court, Delhi. _
2. 'l‘he Officer-Incharge, Care Taking Branch, Patiala House Courts, New Delhi. -' * " " '- '
3. The Administrative Civil Judge Patiala House Courts, New Delhi.
4. The Personal Office of the undersigned.
5. The Administrative Officer (Judl.), Patiala House Court, New Delhi I, O _ ~ . w -1' Q
6. The concemed official. _ Pgw, - l -7~3*'c”
7. The DDO/A0, Accounts Branch, R811 Branch (Layers), Patiala House Cour‘ts,Nei%i‘D‘é‘lh”1 - l
8. 'l‘he Dealing Official, I.eave Section, Patiala House Courts, New Delhi.
9. The Dealing Official, l.1\Yl~1RS seat, 'l‘is llazari Court, Delhi. \/‘
10. The Dealing Official, 'l’&P, Admn.-Ill Personal l-‘ile/AClULeavelWebsite committee, THC,

Delhi.

 '
Principal Disu-ict & Sessions Judge

New Delhi District,
Patiala House Courts, New Delhi
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